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IN THE HON'BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

OA No. 79 of 2022 

IN THE MATTER OF: 

Radhey Shyam 

Vs 
State of Haryana and Others 

.. . Petitioner 

.. . Respondents 

REPLY ON BEHALF OF RESPONDENT No. 2 THROUGH Smt. 

AKANSHA TANWAR, REGIONAL OFFICER, HARYANA STATE 

POLLUTION CONTROL BOARD, PALWAL IN COMPLAINCE OF 
/ 

ORDER DATED 18.12.2023. 

MOST RESPECTFULLY SHOWETH: 

1. That the above subjected OA has been filed alleging violation of 

environmental norms by the Respondent No.5 i.e. M/s Omaxe City, 

Palwal. This Hon'ble Tribunal vide order dated 03.02.2022, 

constituted the Joint Committee and directed to submit factual and 

action taken report. 

2. That in compliance of order dated 03.02.2022, a report was filed 

vide email dated 11.10.2022 and anoth_er report was filed vide letter 

dated 11.02.2023. T_hereafter, vide order dated 18.12.2023 the 

Hon'ble NGT issued the following directions 

"Respondent no.2-HSPCB is directed to take 

appropriate action and issue appropriate orders for 

remedial measures to be taken by respondent no. 3-

HSVP and respondent no. 5-Mls. Omaxe City, Palwal in 

time bound manner and respondent no. 3-HSVP and 

respondent no. 5-Mls. Omaxe City, Palwal are directed 

to take requisite remedial measures. 6. Action Taken 

Report be filed by Respondent no. 2-HSPCB 

respondent no.3-HSVP and respondent no.5-Mls. 

Omaxe City, Palwal within one month" 

3. That in compliance of directions dated 18.12.2023 passed by this 

Hon'ble Tribunal, Regional Officer, HSPCB has issued letter to 

HSVP and the project proponent Omaxe City, Palwal on 30.12.2023 

regarding compliance of recommendations of joint committee. HSVP 

replied that the master sewerage system has been handed over to 
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PHED and has been laid by MC Palwal. MC Palwal has allowed the 

project proponent to connect the outlet of the STP to the master 

sewage line which was passing through the Omaxe City Palwal. 

Further, the project proponent submitted the point wise compliance 

report on 09.01.2024. Thereafter, site was visited on 18.01.2024 by 

the Field Officer and Regional Officer, Palwal to verify the 

compliance status of recommendations of joint committee. The 

verification report of compliances made by project proponent of 

Omaxe City, Palwal on the recommendations of the joint committee 

as verified during site inspection and information submitted by M/s 

Project Proponent and Municipal Council, Palwal is given below: 

Status of site in Original Application No. 79/2022 Radhey Shyam & 

Ors Vs State of Haryana. 

Sr. Recommendations of Joint Factual position as per Verification 

No. Committee dated 18.01.2024 

1 

2 

The management of M/s The company has installed STP of 

Om axe city, Palwal should phytorid technology which uses certain 

have to immediately take up 

the construction of proper 

and regular boundary wall of 

STP. 

specific plants that can absorb nutrients 

directly from wastewater, the water 

samples from inlet and outlet of the STP 

were collected on 18.01.2024 and sent 

to HSPCB lab for testing. As per 

Analysis Report no. 1910 dated 

25.01.2024, all parameters are within 

permissible limits. The boundary wall/ 

Covering of STP is provided with GI 

Sheets Structures. Unit has also planted 

Trees and hedges near the boundary 

wall and during inspection, no foul odour 

was found near STP. (Photographs of 

STP Is attached as Annexure R-1, 

Photographs of GI sheet boundary 

around the STP Is attached as 

Annexure R-2 and analysis report is 

attached as Annexure R-3) 

A separate pipeline has to A separate pipeline for treated waste 

be laid for carrying and use water has already been laid for carrying 
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3 

4 

of treated sewage from STP and use of treated sewage from STP for 

for reuse in gardening/ reuse in gardening in various green belts 

flushing, as per the EC and parks. (Photographs are attached as 

conditions Ultra Violate Annexure R-4 ). 

radiation system for Yes, the unit has installed Ultra Violate 

disinfection System of radiation system for disinfection System 

treated effluent has to be of treated effluent and found in working 

installed at the STP before condition. (Photographs are attached as 

the reuse of the treated Annexure R-5). 

sewage /effluent as per the The total discharge of the project 

EC conditions. proponent is approx 500 KLD and the 

STP installed is of capacity 1000 KLD. 

The treated effluent is being reused for 

gardening purpose only and the left over 

treated effluent is being discharge 

through public sewer. 

HSVP has to provide master HSVP replied that the master sewerage 

external sewer system for system has been handed over to PHED 

ultimate connection for and has been laid by MC Palwal. MC 

discharge of excess treated Palwal has allowed the project proponent 

sewage during rainy season to connect the outlet of the STP to the 

and winter season as master sewage line which was passing 

occupancy of the colony is through the Omaxe City Palwal. (Photos 

increasing day by day with are enclosed as Annexure R-6) 

the passage of time. 

The abandoned STP needs Abandoned STP has been cleaned and 

immediate cleaning and permanently closed (Photographs are 

permanent closure/ attached as Annexure R-7). The unit has 

dismantling to avoid further submitted the capacity certificate from 

collection of water. The the Habitat Engineering service 

capacity of existing STP has Consultant (attached as Annexure R-8). 

to be got certified by the Further the unit has submitted that Since 

reputed institution and future the existing STP of 1000 KLD is sufficient 

expansion of STP is also to cater the existing effluent water load of 

required keeping in view of 

increase in the occupancy 

day by day. 

present population, whenever 

population/inhabitancy is increased Mis 

Omaxe City, Palwal shall ensure to 

increase the capacity. 
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5 

6 

7 

8 

The accumulated untreated 

sewage near Om axe 

heights (group housing) also 

need immediate cleaning. 

A mechanism has to be 

developed by the 

maintenance agency of the 

colony to ensure regular 

cleaning of roof top 

rainwater connecting gully 

traps and rainwater 

harvesting bore well pits for 

recharge of ground water 

aquifer. 

The accumulated untreated sewage near 

Omaxe heights was due to damaging of 

sewer pipe by MC Palwal for laying their 

sewer line which was passing through 

Omaxe city Palwal. The line was repaired 

by project proponent and same was 

verified on 04.02.2023. At present also 

there is no accumulated sewage near 

Omaxe heights. (Letter dated 06.09.2022 

of RWA was also received. Copy of said 

letter and photographs of cleaned site is 

enclosed as Annexure R-9 and R-10). 

Cleaning of Rain water harvesting pits 

work has already been done and as per 

requirements the work is regularly being 

done by the Maintenance Agency and 

same was verified on 04.02.2023. (Copy 

of work order along with photographs is 

attached as Annexure R- 11 ). 

HSVP has to provide The unit has already provided 16 nos. of 

external storm drainage RWH pits for recharge of groundwater 

system for ultimate and the latest photographs are attached 

connection of disposal of as Annexure R-12). 

ram water of this colony 

Omaxe city under the 

provision of EDC as 

occupancy is increasing day 

I by day. 

A team has to be put on the No intermixing of sewer line with carrier 

job with immediate effect by pipe lines was observed during 

the maintenance agency of inspection and also there is no 

the Omaxe city to locate the blockage/overflow of sewer line in the 

fault of intermixing sewer premises. Such work order for regular 

line with carrier pipe lines of cleaning given to the maintenance 

roof top rain water collection agency by the unit is attached as 
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l 

I 

9 
gully trap to RWII pits. 

Annexure R-1 3. 
The cleaning of . . 

existing The cleaning of 
sewerage system existing sewerage 

immediately is system has been completed along with 
required to 1 

1 c eaning of STP (Photographs are 
c ear the blockages with the 

help of sewerage cleaning 

machines as lot of 

construction activities is 

going in the colony to 

ensure the smooth flow of 

sewer line to the STP m 

addition to measures 

suggested at serial No.1 

attached as Annexure R-14). 

l~~t--:::~::-:-----------!-------------------l l 10 Sufficient capacity Organic Unit has provided 16 number of compost 

waste converter is required pits for waste generation from green 

to be installed for treatment belts. Photographs are attached as 

of collected biodegradable Annexure - 15. 

garbage /waste (wet waste). 

11 For segregated dry waste, a During inspection, it was found that 16 

regular mechanism have to nos. of waste compost pits is provided by 

be developed in the project proponent. However, Door to 

coordination with Municipal Door collection of Solid Waste from 

Council, Palwal for regular residences of Omaxe is being done by 

lifting /disposal of collected Municipal Council, Palwal regularly. 

dry waste from the waste Moreover, if any solid waste found left 

segregation yard of the over in the premises of Omaxe City 

colony. Palwal, than it is being disposed in the 

compost pits as intimated by the project ! 

proponent during inspection. 

The Factual position as per verification done on 18.01.2024 and 

subsequent status as provided by Mis Project Proponent and Municipal 

Council, Palwal, Palwal is being submitted for kind consideration of this 

Hon'ble Tribunal. 

\\~j\v!;: 7 oi-'1 &-. 'b q ol 
Field Of icer 
HSPCB, Palwal 

U101t ,111 I•,)"••• I tw 
AKAN SHA AW1>IIA 

rANWAR 
TANWAR D,te:20.240129 

11 2o O 1 +OS'JO' 

Regional Officer 
HSPCB, Palwal 
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Annexure R-2 
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Annexure R-3 
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Annexure R-4 
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Annexure R-5 
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Annexure R-6 

            
 

         
 

          

161



 

Annexure R-7 
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Annexure R-8 
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Annexure R-9 
 

 
 

164



Annexure R-10 
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Annexure R-11 

 
 
 
 
 

166



Annexure R-12 
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Annexure R-13 
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Annexure R-14 
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Annexure R-15 
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